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<xiii) Western Paques (India) Ltd.
has signed an MOU with Ho Chj Minh
and Hanoi Municiple Corporation
Vietnam to process municiple solid
waste to solve long wunresolved,
environmental hazard of.  waste
.disposal problem of. Ho Chi Minh city
and produce energy and manure as ,
by-product. Western Paque; have also
signed MOUs with the Municipal
Corporation of Ankara City (Turkey),
Istanbul City (Turkey) and Chiang Mai
city (Thailand).

(xiv) MOU between M]|s. Ther-
mochem Inc., California, USA and
M|s. Ajinkyatara Cooperative
Sugar Mills, Maharashtra for a 10
MW Power Project through bagasse
gasification.

(xv) MOU between M/s. CTBR,
France and M|s. Esquire Energy Ltd.,
Bombay for projects in sugar mills for
bagasse cogeneration.

(xvi) A technical collaboration
venture between Tata BP Solar (Pvt.)
Ltd., Bangalore and BP Solar UK foor
manufacturing  solar  photovoltaic
modules and systems with an installed
capacity of 1 MW per year has been
set. up at Electronic City,
Bangalore.

(xvii)  M]s. Webel-SL Energy
Systems, West Bengal" and' Helios
of Italy are setting up , project

if or manufacturing, of solar  cells,
photovoltaic modules and systems.

(xviii) M]s. Eco Solar, Pune is
working with University of Colo
rado, USA for developing Cadmium
Telluride-based  Photovoltaic Mo
dules with an annual capacity of

(xix) Mis. Sun Source Cannon
Energy Ltd., India and M]s. Ca'nan
Power Corpn., USA are'setting up ,
joint venture at a total cost of Rs. 60
crores for alternate energy project like
solar, wind etc. in India,
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(xx) MJs. Owimax Services India
Ltd. and M|s. Owimax of Russia are
setting up , joint venture for providing
services in India in the field of
photovoltaics, semiconductors, non-
conventional energy soruces and
pollution control.

(xxi) M|s. Peerless Developers Ltd.,
Calcutta and Mj|s. Frazer Nash
Research Ltd., U.K. are starting a joint
venture for manufacture of solar
passenger transport vehicles powered
by  batteries, supplemented by
photovoltaic charging.
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Corporation cases against
Government officials registered by
OBI

4453 SHRI KRISHNA KUMAR.
BIRLA: Will the PRIME MINISTER
bo pleased to state:

(a) whether the CBI has register
ed cases of corruption against Seve.
ral Government officials during the

iiree months;

(b) if so, the details thereof and the
charges registered against them; and

(c) what punitive action Government
propose.to take against them?

THE MINISTER OF STATE IN
THE MINISTRY OF PERSONNEL,
PUBLIC GRIEVANCES AND PEN-
SIONS (SMT. MARGARET ALVA): (a)
Yes, Sir.

(fo) 323 cases of corruption re
registered against 571 Govt, officials
during the last 3 months i.e. August to
October, 1994, Out of 323- cases,
investigation in 60, cases has so far been
finalised. Out of 60 cases finalised, 30
cases were sent, uP f°* trial. 29 cases
were referred to the Deptts, concerned
for initiating Regular De, partmental
Action and one case was closed for want
of-sufficient evidence,

(¢) Action against such officers!
depends on the outcome of judicial trials
aridjo, regular department actio® which
are quasi-judicial in nature.
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